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Ne. 7% ,{F.N-.19?/143/86~1T§;151 'Inlxiraiac‘tf ths pouers

cenferred by clausa (iv) ef sub=-sectien (23C) af Ssctisn 10 ef
the Incoms~tax Act, 1961 (43 =f 1961), the Central Gevsrnment
hsreby netifiss "Inana Prabodhini, Pune® fior the purpcss ef the
said clauss fer the sssessmant yeary 1987«68. =
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Te
The Managsr,
Gevernment of India Presz,
Ring Read, Mayapuri Industrisl Ares,
{(Near Rajesuri Garden), Nsw Belhi,

Capy tntf

T« The BMrecter, Inana Prabadhini, 510, Sadashiv Poth, Pune~4711030,

2, The Cemmissionar of Incoms«tax, Pune uith referecences te his
lstter Ne. P.IGS/RY/D=23/85-87 datad, {12-11~1986, -

3. All Cemnmissionsrs of Incoma-tax. ; _ o

A. Biregters of Inspection{IT)/(R&S)/(Pamr)/{Inv),Neu Balhi,

5, Birsctor eof 839 Services(Intamsetax),tht fleor, Aluaneges
Ghalib, Mate Sundri kanw, Neu lalhiﬁsj wpiss), :

6, All efficersaSsctions ef I.T,WYing of CLB.B.T, New Belhi,

7. Comptreller & Auditor General of Indiael, New Belhi{20 cepiss),

8, Bulletin Ssctien of Bte.sf Ins.(RSZPR)LNeu Belhi(S cepimss).

9, #®iregtor of Training, IRS, ﬂat;ona& Acadsmy ef Birect Taxas,
Staff Cellege, Nagpur(5 cepiwa’s : ) S

10, Shri P.K. Kartha, Jeint Sscretary, Ministry ef Law, Justics
and Company Affairs(Deptt.ef Legal Affairs), New Selhi,

11, Birscterate of Inspectien, Printing & rublicatinn, 2nd flesr,
Hans Bhauah, B.B.Zafar Marg, New Ssihil (5 c.pioa&.

12, 8.5.0,{Leqgal), #th fleer, Supsr Bazar [Building, New Belhi,
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